
’ Tapers Laid AUGUST 8, 1977 f  Papers Latd

{Hindi and English versions) pub­
lished in N  itification N o SECE-3 
(79)/76-Tpt /1783, in Delhi Gazette 
dated the 18th February, 1977J 
under sub-section (3) o f section 
133 o f the Motor Vehicles Act, 
1939 together with an explanatory 
memorandum.

(2) A  statement (Hindi and English 
versions) showing reasons for 
delay in laying the above Notifica­
tion.

[Placed in Library See N  > LT-970/77]

N o t if ic a tio n s  under  A l l  I n d ia  
S ervices A c t , 1951
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[Placed vt Library. See N  > LT-971/77]

S tatem en t  C orrecting  answ er  to  
U nstarred  Q uestion  N o  4874 dated  
26-7-1977 re E r ectio n  o f  ^ frtilizer  
P la n ts  o n  th e  basis  of  C o a l  as  a  F eed 
S to ck  an d  Papers under C om ­
pan ies  A ct , btc

T H E  M IN IST E R  O F  PE TR O L E U M , 
CH E M IC A LS A N D  F E R T IL IZE R S 
(SH R I H N . BA H U G U N A ) : I  beg to 
lay on the Table—

(x) A  statement correcting the reply 
given on the 26th July, 1977 to 
Unstarred Question N o 4874 by 
Shri Annasaneb P. Shinde regard­

ing erection of Fertilizer Plants 
onthebasu of coal as aFeedStock. 
Placed m Library See N ' . L T -  
972/77]

(2) A  copy each of the following papers 
(Hindi and English versions) 
under sub-section (1) o f section 
619A of the Companies Act, 1956 —

(i)(a) Review by the Government 
on the workmgof the Hindus­
tan Petroleum Corporation 
Limited, Bombay, for the year 
1976

1  ", (b) Annual Report of the Hindus­
tan Petroleum Corporation 
Limited, Bombay, for the year 
1976 along with the Audited 
Accounts and the comments 
o f the Comptroller and 
Auditor General thereon

[Placed in Library. See N*> LT-973/77]

(ii)(a) Review by the Govern­
ment on the working of the 
Bridge and Roof Company 
(India) Limited, Calcutta, for 
the year 1974 }

(b) Annual Report of the Bridge 
and Roof Company (India) 
Limited, Calcutta, for the 
year 1974 along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon

(m)(a) Review by the Government 
on the working of the Bridge 
and Roof Company (India) 
Limited, Calcutta, for the 
period from ist January, 1975 
to 31st March, 1976

(b) Annual Report of the Bridge 
and Roof Company (India) 
Limited, Calcutta, for the 
period from is t January, 1975 
to 31st March, 1976 along with 
Audited Accounts and the 
comments o f tht Comptroller 
and Auditor General thereon.

(3) T w o statements (Hindi and Eng­
lish versions) showing reasons for 
delay in laying the papers men­
tioned at items (2) (11) and (111) 
above.

[Placed tn Library. See N  > LT-974/77]

P apers under  C o m p a n ie s  A c t  a n d  a  
S tatem en t  a n d  N o t if ic a t io n  u n d er  

E ssen tia l  C om m od ities A c t

T H E  M IN IS T E R  O F A G R IC U L ­
T U R E  A N D  IR R IG A T IO N  (SHRI 
SU R JIT  S IN G H  B A R N A LA ): I  beg to 
lay on the Table—


